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Central Administrative Tribunal
Principal Bench -

New Delhi, dated this the ath November, 2001

HON’BLE MR. S.R. ADIGE, VICE CHAIRMAN {A)
HON’BLE DR. A. VEDAVALLI, MEMBER (J)
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O.A. No. 216 of 23404 7

Krishan Kumar,

3/0 Shri Khushal Chand,

Storemain,

Office of Dy. Chief Engineer {Const)/TKJ,
Northern Railway,

Tilak Bridge, New Delhi.

Kartar Singh,
S/0 Shri Khushal Chand .. Applicants

Versus

s

Union of India through

the General Manager,

Northerin Railway,

Baroda House, New Delhi.

The Chief Administrative Officer (Constj),
Northern Railway, Kashmere Gate, :
Gelhi. .. Respondents

O.A. No, 224 of 2340 -

5/0 Shri Chander Pal Singh

Suraj Pal,

~

5/0 Shri Dawarika Prasad

Ramesh Chand Singh,
S/0 Shiri Shiv Shanker Singh .. Applicants

Versu

45}
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Union of India through
the General Manager,
Northern Raillway,

Baroda House, New Delhi.

The Chief Aqministrativ
Northern Railway, Kashm
pDelhi.-
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0.A. No, 235 of 260G~

Banwari Lat,
5/0 Shri Ram Chander
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2. Raj Karan Singh, o
. 5/0 Shri Lakhpat Singh .. Applicants

Versus

—h

. union of India through
the General Manhager,
Northern Raiiway,

Baroda House, New Delni.

2. The Chief Administrative Officer (Const),
Northerin Railway, Kashmere uate,
beihi. .. respondents
O.A. No. 242 of -2GG84 -
5/5hr
1. FPrem Chand,
5/5hri Hans Ral
2. Nathi Ram, ‘
5/0 Shri Bala Ram : .. Applicants
V’ . S
1. unijon of India througn
the General Manager,
Northern Railway, _
Baroda House, .New Delhi.
z. The Chief AQministrative Officer {Const),
Fcrthprn Railway, Kashmere Gate,
oelihi .. Respondents
O.A. No. 254 of 20060 -
Smt. Sujata vaid,
w/0 Shri Rattan Rumar .. Applicant
Versus
1. Union of India through '
the General Manager,
Northern Railway,
Baroda House, New Delni.
2. The Chief Administrative Officer (Constj,
Northern Raiiway, Kashmere Gate,
Gelhi.- .. Respondents
O.A. No. 332 of 2G040
Shri Mahipat 53ingh,
S/0 Shri Keshar Singh .. Applicant
Versus
1. union of India through
the General Manhager,
Northern Railway,
Baroda House, New Delhi.
2. The Chief Adminis Officer (Const),
Northern Railway, Kashmere Gate, _
pelhi. .. respoindents
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icer {Const},
e
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adav .. Applicant

hief Administrative Officer (Const),
rii Railway, Kashmere Gate,

at. .. Respondents

Heard both sides.

2. We are satisfied that the claims of
applicants in all these five O.As are fully covered
by CAT, P.B. order dated 16.8.2000 in O.A. No.
1707/99 P.K. Gandhi & Others Vs. Union of India &
Anr. Nothing has been shown to us to establish that
the aforesaid order dated 16.8.2000 has been quashed,

set aside, stayed or modified.
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from the date of receipt of a copy of this order. NO
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should be impliemented within three months
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